
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL PRINCIPAL 
BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 756 OF 2023 

Sachin Tyagi and ors. Applicants 

Versus 

Ritesh Sharma and Anr Ors. Respondents 

I N D E X 
S.No. Particulars Pages 

1. Action Taken report on behalf of
Uttarakhand Pollution Control Board.

2. Annexure 1
Copy of the notice dated 04.04.2024

3. Annexure 2
Copy of the letter dated 07.06.2024

4. Annexure 3
Copy of the notice dated  17.04.2025

Filed by 

[MUKESH VERMA] Advocate for 
the DM, Bhagpat

 Ch. No. 50, Old Block 
Supreme Court of India, New 

Delhi 110 001 
(M) 9810108098

E-mail: mvermadv@gmail.com
New Delhi  
Dated: 09.10.2025 

403

mailto:mvermadv@gmail.com


404



Annexure 1

Annexure 2

Annexure 3

405



Annexure 1 406



407



Annexure 2
408



409



Annexure 3 410



411


